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understand that the cost compares
fairly well with that of the imported
material.

Shri C. D. Pande: In view of the
fact that the H. T. 2 is a very elemen-
tary and simple machine, are Govern-
ment contemplating manufacturing
something more important that may
be useful for the defence of the
country? :

Shri Tyagi: That is also under con-
templation.

Pandit D. N. Tiwary: The hon.
Minister said that the cost compares
favourably with that of the foreign-
made aircraft. May I know what is
the cost here?

Shri Tyagi: The cost is round about
Rs. 1 lakh. But I cannot say defi-
nitely what the sale price would be.

Shri D. C. Sharma: Is it not a fact
that it was said on the floor of the
House that the H.T. 2 aircraft was
finding a great deal of favour in the
countries of Asia? If so, why is it
that it is not now being manufactured
on a scale available for export also?

Shri Tyagi: Recently we sent this
aircraft to participate in some air
races and also demonstrations in
Penang, Rangoon, Bangkok, Kuala
Lumpur, Singapore etc. The reac-
tions of people who saw those demon-
strations are favourable and we ex-
pect that we may reccive some orders.
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Shri R. P. Garg: May I know
whether there is a dearth of social
workers who may be useful in the
field of social and moral hygiene?

Dr. M. M. Das: This question does
not arise out of it.

Shrimati Ila Paichondhury: What
training is proposed to be given to
the so-called “rescued” women and
make them self-supporting?

Dr. M. M. Das: That question is too
premature; but there is a proposal to
establish homes in different parts of
the country.

Shrimati Jayashri: May I know
whether the recommendation of im-
parting social education in schools and
colleges is going to be accepted by the
Government?

Mr. Speaker: ‘The hon. Member
must not only speak to the hon.
Mainister but also to the House.

Dr. M. M. Das: I have got no infor-
mation on that point.

TRAFFIC REGULATIONS IN DELHI

*726. Shri Dabhi: Will the Minister
of Home Affairs be pleased to refer
to the reply given to a supplementary
raised on Starred Question No. 385 on
the 2nd December, 1955 and state the
number of cyclists in Delhi who were
prosecuted for breach of traffic regu-
lations during 1955?

The Minister in the Ministry of
Home Affairs (Shri Datar) : 42532.

Shri Dabhi: May 1 know how many
were convicted?

Shri Datar: In 1955, 7058 were con-
victed in addition to 1154 who were
warned.

Shri Dabhi: May I know whether it
is not a fact that simultaneous riding
by 2 to 4 persons on cycles without
bells and lights is still in vogue in
New Delhi?

Shri Datar: What the hon. Member
has stated is fairly correct.

Shri Dabhi: May I know whether
it is not a fact that policemen turn
a blind eye on these cyclists?





